3rd & 4th Floors, Pratishtha Bhavan,
Old CGO Building, 101,
MK Marg, Mumbai - 400 020

Email; admin. ho@itat.nic.in

Income Tax Appeliate Tribunal
Ministry of Law & Justice
Government of India

F.301-Ad(ATD)YDR/2025-26 Dated the 14" January, 2026

Based on the marks obtained by the candidates in Written
Examination, Skill Test and Interview held on various dates, in context
with recruitment against vacancies of Senlor Private Secretary and Private
Secretary in the ITAT as published by Vacancy Circular No.F.301-
Ad{ATD)/DR/2024-25 in Employment News dated 02nd to 08th
November, 2024, the following candidates have succeeded for
appointment to the post of Private Secretary: -

Select list of Prlvate Secretary
‘Roli No. | Title Name
A-001 Mr. | Rajeev Kumar Sen

D-061 Ms. | Vidhi

K-235 Mr. | Diwakar Chandra
K-122 Mr. | Mohd Zia Usmani
A-043 Mr. | Diwakar Shukla
L-069 Mr. | Aamir Siddigui
D-059 Mr. | Rohit Sain

L-086 Mr. | Aman Soni
A-066 Mr. ! Pritesh Vaishnav
A-067 Mr. | Deepak Gehlot
A-022 Mr. | Sugandh Gupta
K-059 Mr. | Abhishek Mchan
K-227 Mr. | Deepak Prakash
D-062 Mr. | Rahul Kumar Chaudhary
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: Wait !_:;s_t of Prwata """

s Mo. | Rall No - Title | Name
1 A-042 Mr. Manish Mishra
2 D-031 Mr. | Yashvir Singh
3 M-081 Ms. | Aditi Nana Pandare
4 L-016 Ms. | Vartika Mishra
5 K-184 Ms. | Soumiti Das
6 L-009 Mr. | Sahanawaz Ahmed
7 D-071 Mr. | Chetan Vashisht
8 K-076 Mr. | Chhandak Mukherjee
9 M-080 Mr. | Ankit Swarnkar
10 K-258 Mr. | Kunal Kumar
11 A-011 Mr. | Dharamraj Singh
12 C-012 | Mr. | Chakali Sharath Kumar
13 A-013 Mr. | Chauhan Harshit Tribhuvan
14 A-012 Mr. | Anshu Gehlot
15 L-119 Ms. | Aanchal Kushwaha
16 K-072 Mr. | Rajesh Shaw
17 C-020 = Ms. | Pagilla Likhitha

2. Please note that in case, the candidate in the Select List does not
accept offer of appointment or after accepting the same, fails to join on
the said post within the prescribed time or the extended time, if so
accorded by the Competent Authority, the post shall be offered to the
candidate(s) from the same category in order of merit enumerated in the
wait list relevant to the post. The wait list shall be valid for a period of one
year or till next recruitment for the post, whichever is earlier.

This issues with the approval of the Competent Authority.
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(V.K.SINGHAL)
DEPUTY REGISTRAR



